GOVERNMENT OF ASSAM
ASSAM STATE DISASTER MANAGEMENT AUTHORITY
Ancillary Block, Janata Bhawan, Dispur, Guwahati-781006
Phone: 0361-2237221 (D), E-mail: asdmaghy@gmail.com

ORDER
No. ASDMA 28/2021/334 Dated 25™ December, 2021

Whereas, the Assam State Disaster Management Authority (ASDMA) has
issued vide order of October 27, 2021 directives for containment of COVID-19 for both
rural and urban areas across the state until further orders:

Whereas, the Ministry of Home Affairs (MHA) vide order dated 30™ November,
2021 has directed the States/ UTs to consider implementation of prompt and effective
containment measures for COVID-19 management as conveyed vide MoHFW
advisory dated 21* September, 2021 until 31* December, 2021 and also directed to
ensure strict compliance to the MoHFW advisory dated 27" November, 2021 on the
highly mutant SARS-CoV-2 variant (B.1.1.529, named Omicron) (Annexure-l),

Whereas, the Health & Family Welfare Department, Government of Assam has
issued vide order of December 05, 2021 detailed guidelines for international traveliers
coming to Assam to contain the spread of the highly mutant SARS-CoV-2 vanant
{Annexure-ll);

Whereas, the status of COVID-18 in the State has again been reviewed and it
has been observed that though the overall number of COVID-19 patients & positivity
rate has declined considerably and the overall situation has improved, strict vigil needs
fo be continued so that adequate standards of COVID Appropriate Behavior continues
to be followed with the emergence of the new variant of concern, B.1.1.529. named
Omicron.;

Mow, therefore, in exercise of the powers, conferred under Section 22(2) (h) of
the Disaster Management Act, 2005, the undersigned. in his capacity as Chairperson,
State Execufive Committee of the State Disaster Management Authority. Assam, do
hereby issues the following guidelines, which are to be strictly adhered across the
State for public safety and possible outbreak of COVID with variant forms of the virus
which will come into force with effect from 6 AM of 26™ December,2021 and will
remain in force until further orders:

A. Containment Zones:

In case the test positivity of COVID-19 in any area reaches more than 10 cases in
the last seven days, the jurisdictional District Magistrate will notify such areas as
total containment zones in consultation with MD, NHM and ensure necessary
containment measures for COVID-18.

However. in such zones, emergency services will continue round the clock and
essential services including shops dealing with groceries, fruits and vegetables,
dairy and milk booths, animal fodder, etc. will remain open upto usual time of
closure




Delivery of all essential goods including food, pharmaceuticals, medical equipment
through e-commerce in such areas will continue round the clock.

B. Restrictions imposed:
Except for exemptions given in Annexure - [,

SINo | Restrictions imposed for all Restriction time for all
districts districts
(1) (2) (3)
1 | Curfew Time 11.30 PM — 6 AM (except on
| 31" December,2021)
2 | Opening of workplace and business/ | Not beyond 10.30 PM il
commercial establishments

3 | Funcioning of Govemnment and | As per usual working hours but

Private Offices/ Establishments. | not beyond 10.30 PM
4 | Opening of shops and commercial | Upto 10.30 PM

establishments |

"5 | Shops dealing with groceries, fruits | Upto 10.30 PM
and vegetables, dairy and milk |

, booths, animal fodder J
& | Dine in restaurants, dhabas and other | Upto 10.30 PM
eateries (Upto 50% of sealing
capacity)

7 | Takeaway of food items from | Upto 10.30 PM
restaurants, dhabas and other
eatenes

8 | Opening of Sale counters, | Upto 10.30 PM
showrooms etc. of cold storages and
| warehouses

C. Other restrictions and relaxations:

1. All Government servants (including contractual and fixed pay) who have taken at
least one dose of COVID-19 vaccine shall attend office. However, all other
employees except those in whose case vaccination is contra-indicated as per
guidelines issued by the Health Department of Government of Assam and /or such
claim is certified by a registered medical practitioner will have to get themseives
vaccinated and atlend office.

2. Employees engaged in emergency / essential services shall attend their duty

without any restrictions at any place.
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The organizations (Government / Private) rendering EssentialEmergency Services,
Law Enforcement Services and Election work will continue working without any
restrictions in all districts,

. Pregnant women employees and women employees with children of 3 years or

below working under any Govemment / PSU / Financial Institutions / Private
Organizations irrespective of their grade shall attend office.

Persons with disabilites (PwDs) working inany Government/PSU/ Financial
Institutions/Private organizations shall be allowed to attend duties.

. Public Transport (Government and private)

Goods transport shall continue unhindered.

All Public transport authorities shall enforce COVID-18 appropriate behavior and
seating inside the vehicles, carriers, containers etc.

Auto Rickshaws, cycle rickshaws and taxis shall operate for passengers with
100% seating capacity and observance of COVID-19 appropriate behavior for
passengers having at least a single dose of vaccine

Filllon nding on motorcycles may be allowed with at least single vaccinated
persons and compulsory wearing of mask.

Intra-district transport, with 100% seating capacity subject to observance of
COVID-18 appropriate behaviour, shall be allowed for passengers having at least
single dose of vaccine.

No standing passenger shall be allowed. Heavy fine will be imposed on such
passengers and driving license of the driver/ registration of the vehicle will also be
cancelled in the event of carrying standing passengers.

All interdistrict passenger transport and movement shall be allowed with 100%
passengers having at least single dose of vaccine subject to observance of
COVID-19 appropriate behaviour.

No standing passenger shall be allowed. Heavy fine will be imposed on such
passengers and driving license of the driver/ registration of the vehicle will also be
cancelled in the event of carrying standing passengers.

Wearing of face mask is mandatory even for a single person driving a vehicle. In
case of persons traveling in any private car, up to 100 % of its seating capacity,
wearing of face mask is mandatory for all the persons.

Educational Institutions (Government and Private):

The guidelines issued by Education Department vide Order No ASE 01/2020/Pt-
169 dated 28" September 2021 for Elementary, Upper Primary, Secondary
Schools and Degree Colleges/Engineering Colleges/Polytechnics/Teacher training
colleges/Universities will be applicable for both government, non-government and

private educational institutions{Annexure-IV).



F. Gatherings:

SINo | Restrictions imposed | Detalls of restriction imposed
(1) (2) (3)
1 | Name of the district All districts
2 | Meeting/gathering atany s In case of open spaces jurisdictional
open or closed spaces DDMAs shall fix the limit of gatherings
depending on Cowid situation in their
respective districts
«In closed venues gathering is allowed
upto 50% of the seating capacity of hall,
auditorium etc. ‘
3 | Marriages/Religious Allowed with not more than 200 single
functions vaccinated persons subject to sl 2 above.
4 | Religious Places/Social | Allowed up to 80 fully vaccinated persons |
| per hour for iconic places and 40 fully
vaccinated persons per hour for other
religious places. Only fully vaccinated
pilgrims to be allowed entry by Puja
Committees/organizers.
5 | Funeraiiast rites Allowed with not more than 100 persons |
subject to sl 2 above.
" B | Hotels/resorts Upto 10.30 PM
7 | Delivery of essential Round the clock
goods through e-
Commerce
& | Weekly Haats / bazaars | Allowed to open in shift of maximum 6
hours
8 | Pharmacies, Hospitals, | Round the clock
Animal Care Centres and
Veterinary clinics
10 | CinemalTheatre Hall Allowed with 50% of seating capacity of

| of COVID-18 appropriate behaviour

fully vaccinated viewers and cbservance

G. Omicron specific regulation

1.

All District Magistrates, Superintendent of Police, and all other authorities
concerned shall be responsible for ensuring COVID Appropnate Behaviour viz.
wearing of masks, maintaining social distancing, reguiar hand washing and use of
sanitizer. maintaining health hygiena, no spitting etc. in all shops, malls, markets,
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market complexes, weekly markets, restaurants, ISBTs, railway platforms /
stations, cinemas ftheatres / multiplexes, auditoriums / assembly halls, banguet
halls / marriage halls, schools, colleges, educational / coaching institutes, religious
places etc. for containment of COVID-19 virus.

2. All District Magistrates, Superintendent of Police should ensure that the people
who visit the above mentioned places strictly follow COVID Appropriate Behaviour
and are wearing masks, maintaining social distancing etc. without fail. If the
aforesaid norms of COVID Appropriate Behaviour are not maintained at any
eslablishment/ business premises/weekly markel/ schools, colleges, educational /
coaching institutes, lbraries, religious places etc, then such premises/ weekly
market shall be liable to be closed for containing the spread of COVID-18 virus
and the defaulter shall also be liable for criminal prosecution under the relevant
laws.

3. All District Magistrates and Superintendent of Police shall deploy sufficient
number of teams for keeping utmost vigil at public places and for enforcing COVID
Appropriate Behaviour so as to avoid any possibility of surge in COVID-18 cases.

H. Miscellaneous

1. Wearing of face mask is compulsory in all public places.

2. Shop owners shall ensure minimum six feet distance among customers and shall
not allow more than 5 persons inside the shop at any time. In addition, shop
owners should compulsorily keep sanitizers and hand wash in their shops.

3. Shopkeepers and customers shall have to wear masks and maintain social
distancing. Responsibility of maintenance of social distancing will be on the shop
owner and failure to do so will be viewed very seriously and may entail summary
closure of defaulting shops.

4. Indusinial units and Tea gardens may function subject to observance of COVID
appropriate behaviour. Head of the unittea garden shall be responsible for
ensuring social distancing, mask wearing by workers and staff, sanitization of
industrial premises, thermal scanning etc

5. Excise authority will continue taking strong action against illegal production and
sale of country liquor in all the disiricts as a COVID containment measure.
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Memo No. ASDMA 28/2021/334-A Dated 25" December, 2021

Copy forwarded to:

Bl

Al Additional Chief Secretaries to the Govt. of Assam, Dispur, Guwahati-6
The Director General of Police, Assam

All Principal Secretaries/Commissioner & Secretaries 1o the Gowt. of Assam,
Dispur, Guwahati-6

Commissioner of Police, Guwahati-8

The Principal Secretaries of BTC, NCHAC, KAAC.

All Deputy Commissioners

The Director, Directorate of Information and Public Relations, Assam

All Superintendent of Police

5.0 to the Chief Secretary, Assam, Guwahati-6

11] PPS to Hon'ble Chief Minister, Assam

11.All P_S 1o Hon'ble Minister, Assam, Dispur, Guwahati-6

W =
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Ohirmey P
{Chinmoy Nath)

Deputy Chief Executive Officer
Assam State Disaster Management Authority
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Department of Health and Family Welfare
Ministry of Health and Family Welfare

7’"‘#""’ DO No. Z.28015/185/2021-DMCell

RAJESH BHUSHAN, 1As Azadi i, 27" November, 2021
Al f
SECRETARY "Mahotsav

Dear Chief Secretary,

Flease refer to this Ministry's letter dated 25" November regarding the mutation of
SARS-CoV-2 variant (B.1.1.528; named Omicron), reported from South Africa on 24"
November 2021. WHO has designated this variant as a new Variant of Concern (VoC)

2. As a proactive step, Government has already placed countries where this VoC has
been found in the category of 'Al-Risk' countries for addifional follow up measures of
international travelers coming into India from these countries,

3. In view of the possible threat that this VoC can pose to the nation, it is imperative that
the intensive containment, active surveillance, increased coverage of vaccination and Covid
Appropriate Behaviour must be enforced in the field in a very proactive manner to effectively

manage this VoC.
Rigorous surveillance of International Passengers

4, It is essential that the disease surveillance network in the country is geared up for
ngorous follow up of all international travelers from all countries especially countries
designated as “At Risk”. There is already a reporting mechanism for obtaining past travel
details of passengers coming through international flights this should be reviewed at your
level and the protocol provided by this Ministry should be strictly ensured including testing
on disembarkation of internaticnal travelers coming from "At Risk” Countries and sending all
positive samples for genome sequencing to INSACOG Labs in a prompt manner.

Enhanced Testing

5. Ample testing infrastructure need to be operationalized to tackle any surge due to
this mutated virus. it has been observed that the overall testing as well as the proportion of
RT-PCR tests have declined in some States. In the absence of sufficient testing, it is
extremaly difficull to determine the frue level of infection spread. States must strengthen the
testing infrastructure and strictly implement the testing guidelines.

Monitering of Hotspots

B Continued monitoring of "Hotspots™ (areas where recent cluster of positive cases
have emerged). In all such “hotspots”, saturation testing and sending of positive samples
guickly for genome sequencing to designated INSACOG Labs must be ensured in
collaboration with Department of Biotechnology (DBT), Govt. of India and National Centre
for Disease Control (NCDC). States should keep a close check on the emerging trend of
cases and the positivity in an area and quickly delineate hotspots for affective containment
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of Covid-18. States should aim at achieving positivity rate below 5% while focusing on
increasing the number of tests and share of RT-PCR tests to aid in early identification.

mentati Ith |

T Having adequate availability of health facilities across the state is essential to ensure
that there are no delays in providing care. Trained human resources, infrastruciure, logistics
and procurement should be planned & strengthened considenng the geographical spread
of the pandemic and there shall be no compromise in providing prompl gqualily treatment o
the patients. States are requested to optimally utilize the financial support provided by Gowt
of India under ECRP-1&I diligently

Ensuri rompt d h of sam r Genome Sequencin

8. INSACOG has been established to monitor the circulating variants in the country. It
is important at this juncture that States must significantly increase sampling from the general
population/community for genome sequencing by sending these samples to INSACOG Lab
network as per the policy.

ppriate Behavio

Vaccinstion

g We have seen in the last surges in the country that discourse on COVID is often
influenced by misinformation leading to anxiety in the masses. To address this, all States
should proactively & regularly address the concerns of community through press briefings
& State bulletins providing evidence based information. States may also ensure that
community is well informed regarding the measures undertaken and advised to follow
measures like Covid Appropriate Behaviour & getting vaccinated

10. It is critical for the State/UTs to adhere to the overarching ‘Test-Track-Treat-
Vaccinate and Covid Appropriate Behaviour' principle to ensure siringent implementation of
containment measures as per MoHFW guidelines.

11. | am sure that under your continued leadership we will be able to maintain the
momentum and build on the progress made so far to address the latest threat of the
pandemic. Ministry of Health and Family Welfare assures of all requisite support to the

States/UTs.
Yours sincerely,

~
(Rajesh Bhushan)

Chief Secretary / Administrator (Separafe letters)
All States | UTs

vy Copy to: Principal Secretary to Prime Minister, South Block, New Delhi
Cabinet Secretary, Cabinet Secrelariat, Rashirapati Bhawan, New Delhi
Home Secretary, Ministry of Home Affairs, North Block, New Delhi
Secretary, Department of Health Research, Govt. of India, New Delhi

Secretary, Depariment of Biotechnology, Govt. of India, New%

(Rajesh Bhushan|
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, GOVERNMENT OF ASSAM bR
HEALTH & FAMILY WELFARE (A) DEPARTMENT
DISPUR, GUWAHATI — 781006

No. HLA.270/2020/436 Dated Dispur the 5™ December, 2021

NOTIFICATION
Standard Operating Protocol for International travellers Coming to Assam

Whereas, the continuously changing nature of virus and evolution of SARS-Cov-2 variant of
concern (VOCs) ks well recognised and after the discovery of Variant of Concern, 8.1.1.529;
named Omicron, various guidelines and instructions have been issued by Ministry of Health
& Family Welfare Government of India, especially for International Travellers,

Whereas, there is a need for formulating state specific protocol for follow up of not only
international travellers, but also the contacts of such people, who may turn positive and
detected to have the variant COVID-19;

The following SoP & ssued for ensuring public safety and prevention of possible outbreak of
COVID with variant forms of the virus:

1. Planning for Travel:

a. All International travellers of the state going out or coming into Assam should

i. Submit self —declaration form on the online Air Subidha portal
(http://www.newdelhiairport.infairsubidha/apho-registration)  before  the
scheduled travel, including last 14 days travel details.

ii. Upload a negative COVID-19 RT-PCR report®*. This test should have been
conducted within 72 hrs prior to the undertaking of the journey.

iii. Each passenger shall also submit a declaration with respect to authenticity of the
report and will be liable for criminal prosecution, if found otherwise.

b. They should also give an undertaking on the portal or otherwise to Ministry of Chil
Aviation, Government of Indla, through concerned airlines before they are allowed
to undertake the journey that they would abide by the decision of the appropriate
government authority to undergo home/ institutional quarantine/ self —health
monitoring, as warranted.

c. Continuing with the earlier approach, travellers from certain specified Countries
(based on epidemiclogical situation of COVID-19 in those Countries at annexure A)

! are identified for additional follow up. The listing of such specified Countries is a
I dynamic exercise based on evolving situation of COVID-19 across the world and
will be made available on the websites of Minlstry of Health & Family Welfare,
(mohfw.gov.in) and the link of the same will be avallable at website of Ministry of
External Affairs and Alr Suvidha Portal.

r CA/J\/
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2.
a.

C.

Before Boarding:
Passengers originating or transiting from at-risk countries shall be informed by the
airlines that they will undergo post arrival testing, quarantine if tested negative,
stringent isolation protocols if tested positive etc. as mentioned in para(xv).

- Do's and Don’ts shall be provided along with ticket to the travellers by the airlines/

agencies concerned.

Airlines to allow boarding by only those passengers who have filled in the Self
Declaration Form on the Air Suvidha Portal, uploaded the negative RT_PCR test
report.

At the time of boarding the flight, only asymptomatic travellers will be allowed to
board after thermal screening.

e. All passengers shall be advised to download Aarogya Setu app on their mobile

3.

devices.
During travel

a. In-flight announcement about COVID-19 including precautionary measures to be
followed shall be made at airports and in flight and during transit.

b. During in-flight crew shall ensure that COVID appropriate behaviour is followed
at all times.

c. If any passenger reports symptoms of COVID-19 during flight, he/she shall be
isolated as per protocol.
On Arrival:

De boarding should be done ensuring physical distancing.

. Thermal screening would be carried out in respect of all the passengers by the health

officials present at the airport. The self declaration form filled online shall be shown to
the airport heaith staff,

The passengers found to be symptomatic during screening shall be immediately
isolated and taken to medical facility as per health protocol. If tested positive, their
contacts shall be identified and managed as per laid down protocol.

- Traveliers from specified Countries at risk (as mentioned in above) will follow the

protocol as detailed below:

I.  Submission of sample for post-arrival COVID-19 test* at the point of arrival (self-
paid). Such travellers will be required to wait for their test results at the arrival
airport before leaving or taking connecting flight.

. The untested passengers and those turning negative and the refore must be
followed up by the District Survelllance Units concerned on Day 2 and Day 5,
their RT-PCR test must be conducted, If found symptomatic.

. If tested negative, they will follow, home quarantine for 7 days. Re ~test on the g™

day of arrival in India® and If negative, further self -monitor of their
7 days.

and

health for next

e. However, if such travellers are tested positive, thelr samples shoyid be sant for

genomic testing at INSACOG laboratory network.

&
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h.

1.

9.

They shall be managed at separate isolation facility and treated as per laid down
standard protocol including contact tracing mentioned in para (xiv).

The contacts of such positive cases should be kept under institutional quarantine or a1
home guarantine monitored strictly by the concerned District Survellance Officer as
per laid down protocol.

They will also be monitored for symptoms on 2nd and 5th day and tested for COVID
positivity if found symptomatic., If asymptomatic, they will be tested on Bth day by
RTPCR and Iif found positive, they will undergo treatment as mentioned above and if
negative, after another 7 days of isolation, shall be released on 15th day.

. Travellers from Countries excluding those Countries at risk, will be allowed 10 leave

the airport and shall self =monitor their health for 14 days post arrival.

A sub -section (2% of the total flight passengers) in each flight as identified by the
concerned airlines (preferably from different countries) shall undergo post- arrival
testing at random at the airport on arrival. Such traveller shall be escorted by the
concerned airlines/ MoCA to testing area on arrival.

Laboratories shall prioritize testing of samples from such travellers.

If such travellers are tested positive, they shall be managed as per laid down standard
protocol and samples would further send for genomic testing.

. If travellers under home gquarantine or self health monitoring, develop signs and

symptoms suggestive of COVID-19 or test positive for COVID-19 on re testing, they will
immediately self isolate and report to their nearest health facility or call National
helpline number [1075)/ State Helpline Number.

International travellers arriving at land ports

International traveller arriving through land ports will also have to undergo the same
protocol as above, except the facility for online registration is not available for such
passengers currently.

Such travellers shall submit the self declaration form to the concerned authorities of
Government of India at land ports on arrival,

Children under 5 years of age are exempted from both pre- and post —arrival testing.
However, if found symptomatic for COVID-19 on arrival or during home guarantine
period, they shall undergo testing and treated as per lald down protocol.

Contacts of the suspected case are the co-passengers seated in the same row, 3 rows
in front and 3 rows behind along with Identified Cabin Crew,

Alsg, all the community contacts of those travellers who have tested positive [during
home guarantine period) would be subjected to quarantine for 14 days and tested as

per ICMR protocol.
Responsibiiities of District Survelllance Officers |DSP:

a. As the international travellers sre likely to land In Assam through air ports, D50s of

the districts with airports shall take special measures to follow up each such traveller
by maintaining continuous contact with State Survelllance Officer of 1DSP,

Q.
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b. Once the International traveller becomes negative on ATPCR testing at the airport, he
will be allowed to go for self isolation. However, his monitoring and 2nd/Sth/Eth day
testing as per the above protocol will be the responsibllity of the DS0.

c. Any development of positivity and confirmation of negativity of testing must be
reported to S50 IDSP by each D50 on daily basis.

d. For positive persons with COVID Variant, contact tracing and subsequent testing of
the contacts shall also be the responsibility of the D50s.

e. The D5O0s shall also ensure that all the RTPCR samples such sent for testing shall be
kept separately for easy and early identification and follow up.

f. Considering the fact that Gol Is insisting for Whaole Genomic Sequencing, all such
samples shall be collected without delay and sent to GMCH/SS0 IDSP for further
testing in NIV Pune or NATIONAL INSTITUTE OF BIOMEDICAL GENOMICS (NIBMG)
P.O.: N.5.5, Kalyani 741251, West-Bengal, INDIA.

10. Responsibilities of State Survelllance Dfficer:

a. 550 IDSP shall maintain daily records of International travellers arriving in the state
and coordinate with the districts for their timely testing, and genomic sequencing of
positive cases,

b. 550 IDSP shall maintain daily communications with Gol- MoHFW for reporting of such
positive Cases.

€. 550 IDSP shall coordinate with all RTPCR Testing laboratories in Assam for early
identification of COVID Positivity in such International travellers under surveillance
and their contacts (where applicable) and sending such samples to NIV Pune/NIBG,
collecting reports from these institutes and for subsequent survelllance Measures.

11. Responsibilities of all RTPCR Lab In charges:

a. Priority testing and timely completion of RTPCR samples of International travellers
(either first sample at airport or subsequent samples from Isolation) and timely
reporting to 550 ID5SP on daily basis.

b. Sending positive sample specimen for Whole Genome Sequencing to the concerned
Virology Institute without delay.

These SoPs shall come Into force with immediate effect and are liable to modification with
evolving COVID situation and Government of India guidelines.

neve

Principal Secretary to Government of Assam
Health & Family Welfare Department
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Memo No. HLA.270/2020/436— A Dated Dispur the 5" December, 2021,

Copy to:-

1. The Chief Secretary, Assam, Dispur,

2. Additional Chief Secretary, Home & Political/Social Welfare Department.
3. The Principal Secretary to Hon'ble Chief Minister, Assam.

4. The DGP, Assam.

5. The Addl. DGP {Law and Order).

6. The Addl. DGP(S).

7. The Chief Executive Officer Assam State Disaster Management Authority.
8. The Mission Director, National Health Mission, Assam, Guwahati-5.

9, The Deputy Commissioner/ Sub-Divisional Officer (all districts).

10.The Principal Secretary of All Autonomous Council

11. The Superintendent of Police (all district).

12. The Director, Airport Authority of India, LGBI Airport, Guwahati/ The Commandant, CISF,
LGB! Airport, Guwahati.

13. The Director of Health Services, Assam, Hengerabari, Guwahati-36.

14, The Director of Health Services (FW), Assam, Hengerabari, Guwahati-36.

15.The Director of Medical Education, Assam, Sixmile, Khanapara, Guwahati-22.

16. The Director Information & Public Relation, Dispur, Guwahati for information and
necessary action.

17.The Commissioner, Gauhati Municipal Corporation/EQ, Municipality Boards (all)
18.The Principal-cum-Chief Superintendent all Medical Colleges of Assam.

19.The Superimendent all Medical College & Hospital, Assam.

20.The Joint Director of Health Services (all districts).

21.The Addl. Chief Medical Officer (all districts)

22.The District Surveillance Officer (all district)

23. All Superintendent of District Hospitals.

24.The 50 to Chief Secretary, Assam, Dispur, Guwahati-6,

25.P5 to Hon'ble Minister, Health & Family Welfare, Assam, Dispur,

" By order etc.,

Joint Secretary to the Gowt. of Assam,
Health & Family Welfare Department,
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nnexure-lll
A. Following calegories of persons are exempted from the purview of restriction
on movement (as notified by jurisdictional DDMA) during curfew hours:

1. All Officials and persons, both government and private involved in emergency
services such as Health and Family Welfare and all related medical
establishments, Police, Prisons, Home Guards, Civil Defence, Fire and
emergency services, District  Administration, Pay & Account Office,
Electricity, Water and Sanitation, Public Transport (AirfRailways/Buses)
including all incidental services/activities that are essential for smooth
functioning of all modes of public transport ( such as handling of cargo,
ticketing, air freight station, CFS, ICD etc.), Disaster Management and related
services, IMD,CWC, Water Resources Department, PHE, NIC, NCC. Indian
Red Cross Society, Postal Depariment and Municipal services, and all other
essential services on production of valid Identity card. The uninterrupted
delivery of public services shall be ensured by the concerned
departments/agencies.

2. All Judicial officers / officials of courts of Assam on production of valid |dentity
card.

3. All private medical personnel such as doctors, nursing staff, paramedical staff
etc. and other hospital services (such as hospitals, diagnostic centres, clinics,
pharmacies, pharmaceutical companies and other medical & health services),

4. Pregnant women and patients for getting medical /health services.

5. Person coming fromigoing to Airports/Railway stations/ISBTs allowed to travel
on production of valid ticket.

6. Officersiofficials related fo functioning of offices of Diplomats of various
countries as well as persons holding any constitutional post on production of
valid Identity card.

7. Electronic and print Media on production of valid Identity card.
8 There shall be no restriction on inter-state and intra-state movement |/

transportation of essential / non-essential goods. No separate permission / e-
pass will be required for such movements.

9. Movement of persons related to commercial and private establishments
providing following essential services/commodities shall be allowed:

a. Shops dealing with food, groceries. fruits & vegetables, dairy & milk
booths, meat & fish, animal fodder, pharmaceuticals, medicines and
medical equipment.

Banks, Insurance offices and ATMs.

Telecommunications, Internet services, Broadcasting and Cable services,
IT and IT enabled services.

d. Delivery of all essential goods including food, pharmaceuticals, medical
equipments through e-commerce.

Petrol pumps, LPG, CNG, petroleum and gas retail and storage outlets.
Power generation, transmission and distribution units and services.
Cold storage and warehousing services.

Private security services,
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10.

11,

12

i.  Manufacturing units of essential commodities.

. Production units or services, which require continuous process.

k Persons who are going for COVID-18 vaccination.
All the officials/persons entrusted with election related works either by Government
authorities or by private enterprises or by the authorities of any political party or

contesting candidate on production of a valid Identity card/ engagement letter f
appointment order / work order.

All the employees / persons involved in operations related to forestry under the
Environment & Forest department on production of valid Identity card

Organizations involved in humanitarian / philanthropic works such as supply of
cooked food to the COVID patients, feeding of stray animals subject to obtaining
prior permission from the jurisdictional DC.

Following activities are allowed during curfew hours:

1. All Agricultural implement supply and maintenance activities may be allowed.

Hotels which are accommodating quarantined persons, medical and emergency
staff, air crew may be allowed to operate with skeletal service.

Continuous process industries may be allowed to function, subject to workforce
staying in the premises without outwardsfinwards movement during the curfew
timing.

Agricultural and Tea Garden activities shall continue with strict observance of
COVID-19 appropriate behaviour.

Activities relating to supply of essential goods from and to FCI establishments shall
continue.

Hospitals and other related medical establishment including their manufacturing
and distribution units both in public and private sector such as dispensaries,
chemist and medical equipment shops, laboratories, clinics, nursing homes,
ambulances etc. will continue to remain functional. The transportation of all
medical personnel, nurses, paramedical staff, other hospital support services be
permitted,

7. Private security services shall continue;

Manufacturing units of essential commaodities shall continue.

9. Railway offices and persons directly linked with operation of passenger and goods

trains shall continue to operate.

10.Bank, Insurance Company and other financial institutions are allowed to work with

skeletal staff. ATMs shall continue to operate 24x7.

11. Medicine Distributors and C&F can operate round the clock with optimum workforce

for maintaining supply chain of medicines.
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ANNEXURE-IV

GOVERNMENT OF ASSAM
EDUCATION DEPARTMENT
DISPUR, GLWANATI-06

No. ASE.012000TL-11/1 85 Dated. Dispr the 28

ORDER

In confinuation of Education Department earlier supplementary Standard Operating
Procedure issued vide Memo No. ASE.01/2020/Pe-11/158, Dated, Dispur the 3 September,
2021, and Memo No. ASE.01/2020/P1-11/1 65, dased 16™ Sepiember, 2021 the Govi. in Education
Depariment b pleased 10 notify the re-opening of physical classes fram Class 1 1o Class VI and
Class X1 wee.f 19" October, 2021, Class IX w.e.f I* October, 2021, all Degree and Poxt Graduste
Classes. all elusses in Techabcal institutions! Universities, B.Ed. Colleges both Govi. and private
in the State of Assam we.f | October, 2021 maintsining all the protocols of safety puidelines
under COVID- |9 pratocal and the detailed Standard Operating Procedare is given as follows.

In this comnection it may be mentioned that Class X1 and final year'semesters of degree

eolleges, final year PG Classsy’ Semesters in Universities and ineering Institutions have
already reopensd wel 642021 and Class X has re-opened wef Sepiember 2021
respeciively,

STANDARD OPERATING PROCEDURE (SOP)
Backgroupd

Comidering the fact that the COVID-19 positivity rate in the State of Assam is bess than 1%
dllin;lh!lﬂtlidmudihndu:uﬂtruﬂhtmﬂuuhumpnmmdmdjﬁm
permission for reopening of Class X1, and firal year/semesters of degree colleges, final year PG
Classes! Semesters in Universities and Englneering Institutions and subsequertly Class X w.e.l.
6" September, 2021 and 20® September 2021 respectively and therefore cansidering the
improved scenario, the Govi, in Education Department has decided for the se-opening of
physical classes from Class | to Class VIl and Class XI we.f 19" Ociober, 2021, Class IX wef
1" Detober, 2021, all Degree and Post Gradume Classes, afl classes in Technical instinutions’
Universities, B.Ed. Colleges both Gost. and private in the State of Assam woe.§ 1Y October, 2021
maintaining all the protocols of safety guidelines wnder COVID-19 protocol. However, online
mode of education will continue for students who prefer to anend online classes rather than
physically shiend school. Physical atiendance in schools iv optionsl and not 3

This SOF is applicable for both Government and non-Government Fducational Institutions

and the Private Educational Institutions has also to follow the Guidsiines as cited in the
foliowing paragraphs.
The re-apening of physical classes in Educational Tnstitutions ns stated sbove (both
Gove. and private) is baved on the criteria that COVID pasitivity raie is below 2% in the
Districts and in case in any m-lrimﬁlpldﬂrﬂfmguuthn::ﬁnupnluhrdq.
the Deputy Commissioner of the concerned District, a1 Chairman of the DDMA in
consultation with MD, NHM, will close the Educational Institutions till the positivity rale
goes below 2%.

{0} Physical classes will re-open from 19 Ocober, 2031,

(b) Classes will be held for 3{three) days in 8 week for all the classes from Class | 1o Class V.

i) }nwmﬂmtutlﬂ.hnldmﬂﬂhm on every Monday, Wednesday and
riday.

{d) Im respect of class IV & V formal elasses will be conducted on every Tursday, Thursday and

Saiwrday,

fe) nuhn-nmmmﬂhmrrm&mmw.nm
that the timing of ¢lassey, serving of Mid Day Mesl, maintenance of af sadery Protaced
COVID-1% Pandemic shall be sirictly done and maniiored . Wi

(f) The Residencial Hosieh will net function wntil further orders in respect of Lower Primary

compuisery and will be hased purely on parenial comsent,
(h} In addition to formal classes online cleses will alsa comtine if foind feCeTsary.

9
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will nni be aliawed in ibe

(i} Megtings jm schools {Formal and informal)

. [premiags _
(i) There will be no culraral function, mecimpgs #ts.. uniil runhru:‘ﬂﬂmh —
k) There shoubd nos be more than 30 (thiry ) students in 8 vection
the recquired numher ol sectiesns and open more sections pccordi

L Upper Primary Schoals (Class V110 VITD

reopen from ] 9 October, 2021 .
m::luﬁ:*:ﬂrmmpm in & week for all the clawses from Claw V1 mFIn- Vi, o
bn respect of Class VI formal clavses will be conducizd on every Munday, Wednesday &

L -

F
[ hr:jtnn ol class VI formal elasees will he condutted on every Tuesdsy. Thistsday and
conducted om every Wednesday, Friday and

e In reapect of class VIII foereal elasses will be

Saharday.
r mwﬂmurmmﬂmmmurmhﬂ
I:nhlﬂul:mhl.-rtm werving ool Mid Day Meal, mainicnance of all safety Proiocal

1019 Pandemic shall be sarictly done and mosiloned .
?&ﬁﬂmm will noi function umsl further arders In respect of Upper Primary

E
| Elementary | Schooli.
b Inrexpect of stiendance of Stedents of Upper Primary (Elementary ) Schocts amcndance i pol

computsory and will be hased purely on parental consent,
h:ddhhnuru:ul classes online elasses will lss eortinue T found PECEILITy
Meetings in schools [formal and infermal) will ned be sliovwed in the Educatsanal Insiution

premises.
There will be no cultural funcrion, meetings eic., until further arders. o .
There showld not be meve than 30 (thirty) stadents in o section. Head of the Institsion will

nasess the required number of sections sad open more sections sccordingly if required.

Ell o

3, Becondury Schools (Clars-1X and X) and Sr. Secondury Schooks (Class- X1 asd XI0] ¢

i} Inrexpect of Class 1X physical elasses will seart from 1™ Ocaober, 2021 s Tor class X1 it will
start from 19* October an day to day basis.

i) Im respect of chass X1l and X clastes have sireachy stered from 6 October, 2021 and 20"
Diceober, X021 aned it will eontinue until further ceders on day io day basis.

i} The Residentis) Hovtels will sot foactios except Mnal yesr swsdents of Clasy X oamd XIL

) In respect of wmendarce of Students of Secoodary Schools (Cless-IX and X)) and Sr.
Secondary Scheals [Class- X1 and X0} the ware is not compalsary and will be hased on
parental cansent

¥) Innddition to formal chasses andine classes will abu continue i found necessary,

wi} Meetings (formal and informal) will not be albowed in the Educational Instingion premises

wii) There will be no culvaral fumttion, mestings eic., until further arders,

4. Degres CollegevEngineering CollegesPolytechuicnTeacher Tralning Calleges/ Universities:

8] In respect of Degree Colieges/Engineering Colleges/Polytechnics Teacher Tmining Collepes’
mmthmﬂuhm“mlhrmhywmm&uwmt
calercdr wel IFI02021 guidelines isued by UGC/AICTE . However the Hesd of the
Institution will emsure that afl safety COVID- 19 protocoly are strctly followed,

(1] :leﬁd:llﬂﬂnnhnﬂhmuurhrnm:mnhu

€] In respect of anending Degree Colleges (Engimeering CollegesPolvtechnicyT eacher Train
Colleges’ Liniversities anendance of Studerss it not compudiory, -

d) I addition to formal clavses onlane clasies will alsa continue if found necessary

e} Meetings in the Educational Institution premises (formal and informal) will pat be sllawed

1) There will be m cultural funclion, meetings éte., until furiher orders

(8) The Hostels of the educational institutions (both Residentisl Schooks and Dy
:“Mhn;lh;::,k]n?ﬂ ll}nulrt;;upﬂ only for Class X, Class XI11, Final year
fgree yemr Chuses of Universivies
Institutions. Wy
(k) There ahould mat be maore than 30 stedents in n section. The Head of th
Imsthtution will sssess the required number of sections and open more mllnn:

sccordingly, If required.
W
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¢ [e) The Educational Instiations sre aliowed to open for the First three §
vaccination af the teachers and staff etc. and the physical classes shay]
1™ Dctober, 2021 onwards,

{d) Al Educatinnnl Institutions shall continue o provide quality virm
otline classes in aduition to physical elunses,

(e} The Schooly/Educntional Institutions shall have o be sanitized on every weekend
{prefernbly on every Sunday).

() COVID approprinte behaviour should be followed by every Educational Institution.

() The school authorities shall dedicate ane class period every day during the first week
of reepening of schools 1o sensitise the students about 1he COVID-19 approprinte
behaviour ard protocols

(h) Similar rensitizntion of ] the teachers and ron-teaching stall may be done prior to
re-tfiening of the sclnals,

(i) Compulsory use of Masks/Sanitizers by all shall be ensurcd.

(1) Social distancing in classes shall be ensured. Malntenance of physical dissance of
minimum 61} bath inside and outside the classroom should be ensured,

(k) Temperature check of all studentsfieachers etc. shall be done every duy through
thermal screening during entry of the teachers/students’ and non-tesching staff,

{hh Every school/college or Educational Institution authosity should co-ordinate with the
niearest Health Centre (PHCYCHE e1c) in case of fever, eough, difficulty in breathing’
medical emergency.

[m)Whenever say COVID-19 pasitive case is desected in the school premises (mmediate
information should be shared with the nessest Government Healith Instinatian/ Circle
Officer of the concerned Reverue Cirele. And thereafter the school should be opened
next day only for COVID 19 testing (RAT & RTPCR) of the students, eaching., non-
teaching siafl esc.

(n) Hand washing facilities in the schools/colleges shall be aranged at promimest
locations inside the premises. A separate room shall be identified and be kept ready to
keep any wqulﬂmﬂﬂiwhtimhlhmlﬂflm'
Mhmmngmm‘mmhhhlhuﬂmﬁﬂ such time
Health Depariment officials srrive for testing,

(o} Students should not share any material (Textbooks, notehaoks, pen, pencil, ernser,
Tiflin box, water bottle etc.) with each other,

(p} The health. hygicne and safety protocols of COVID 19 as fssued by the Health &
Family Welfare Department from time 1o time should be Tollowed

(q) Regarding sanitization of schools/Educational Instiutions, it will be the join
responsibility of the SMDC of the schools, Deputy Commissioner of the Diistrict ,
Joint Director of Heakh Services end Inspector of Schaals,

ir smmmwmﬁmmmwﬂmﬂﬁ:unfmm.mﬂu
mnq:nfhhlhmlhhﬂmmhrﬂwﬁulﬁimnfwm&ﬁhﬂh
inside and outside the classraom

(s} Regular cleaning and disinfection of the classrooms toileis cormidor €15, shall have 1o
be done.

in mhmmuwhmmmmﬁ. Install hand washing
station, hygienic drinking water points, toilets and urinals 1o allow physical distancing
Muhﬂlmmdmmmmhdliﬁnnmmhcmmmam
disahilities.

(u] Secial distancing in classes’ assembly coc. space will be creqted in the classroom 1o
mﬂmﬂ:dﬂltmdm“dlmmmmmmmmqmm
arengement would lie on the Head of the institution.

(v} A District level task force Chaired by Deputy Commissioner of the District and
consisting of District Hucknfuummﬂlhhup:mmummhﬂuﬂlh
responsibie for ensuring enforcement of the SOP. Notification hns niready been fssued
carlier by Education Departmen.

(w)The Schools used a» quarantine centres should be properly sanitized before re-
nmhg.mmmnimuulmmmﬁmmmmmm
be thoroughly sanitized. Sanitization should Aot merely be limited to the school

building and it should include the entire premises, desks and benches, toilets ete, I
should be an extensive sanitization,

:xjwmmmmﬂm“hw in containment zones 1ill further
instructions from the Gowi.

el |
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(¥) Studemtshenchers'schonl  administrators who  have  been
I'hﬂ:ht:'im-ﬁtmiumlj can ptiend schonl provided they prodoce medih
centificate relating to COVID-19 issucd by competent medical authority, CiveS
wiso be wken 10 ovold stigmatizing of students and stofl who have been exposed to
COVID-19,

[z} Whenever multiple COVII-19 positive cases are detessed in the school premises and
thereafer immediniely the schoalEducational Instiistion will be closed for a period
of T(seven) days. Subsequently after closure of the schoo) educational institution ihe
school building including the entire premises desk and benches, tollet stations’
drinking waier station efc., should be thoroughly ssnitised. Therealier, after Nscven)
days the school will be re-opened with due permission from Deputy Commissioner of
the District.

(8a) I respect of privane educational institutions socialphysical distancing shall be
maintained and buses will carry 1/3 intake of the students in the bus. The school
buses should be properly sanitized twice daily.

{(bb} In respect of those educational instinutions which do mot have potable
wateridrinking water [acilities/stations, the school shall not be re-opened on 1®
October, 2021 and 19" October, 2021 and devision in this connection will be taken by
Deputy Commissioner of the District.

fec)  Pregnant Women employees and women employees with children of 3 years
or below both teaching and non-teaching irrespective of their grade shall be
eligible to work from home.

(dd) 1" dose af Covid 19 vaccination i made mandatory for teaching and non.
teaching stafl of Educational Institutions and they must get vaccinated before
they join duty. ln case 2* dose of Covid 19 vaccine is due they will ensure that
they will tnke 2% dose within the wtipilated time frame,

fee)  Both 1" and 2™ dose of Covid 19 vaccine is mandatory far the boarders ani
other staff of Hostels, Boarding House, Residentinl Schoob excluding studenis
inmates who are below 18 yenrs of age.

(M)A Register shall be prepared with records of vaccination staius of mll the
students/teaching and non-lesching stnll. The Register shall be submitied 10 the
Revenue Circle Officer every 14 days alternsiely,

= Useof face coversimasks by students, tieschers, staff and all mskeholders is mandatary,

& There should be armingemest for thorough clesning and disinfecting of all mreas,
furniture squipment, stationary, somage Spdee, waler tanks, kitchen, canteen, washroom,
Isbarziorics, libmries, eic., on SchoolCollepe campus.

+  Working hand wathing facilities in the School College should be armnged,

* There should be avallability of key supplies like thermomescrs, duinfectanty, soaps, eic.,
and the thermometer 1o be used should be a calibrated contsctless infrared digical
thermometer.

¢  Han on spinmg shall be strictly enforced.

*  All garbage should be disposed in dustbins snd mwat not be alfowed 1o be piled up
anywhere in the School'College premises

* Frequent cieaning and disinfecting of washrooms during the School/Callege hours
should be ensured

#  Mandatory hand washing for all students snd 320fT ot regular istervals must be ensared.
Hand washing time should be minimum of 40 seconds as health protocal,

*  Availahility of safe and clesn drinking waier for stodents must be ensured. Drinking
(ram water Bafiles by students maybe encouraged.

*  Clesnliness and hygiene should be mairiaired during mid-dey meal preperation, serving,
during eating and afier eating. Usensils should be proerly eleaned.

«  Esch Educational Instituie will constituie 8 Mulil sakeholder Commines 1o sddress the
Covid-19 related bssoes within the [nstitute, o8 Iritinitions] Disasier Management Plan.
Represeamtive from DTE, Health & Family Welfwe Deparment and District
wdministration should alsa be included in ihe Multi-siakehalder Commitize in addition to
students, parents, guandians, facullies, The mimuies and mecting of the Comminee shall

be uploaded in the public domuin
Eiﬁ‘rﬁ? 4
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A sub Commitsee for | boszel

*  Phyvieal disancing of atlenst & Feet has 1o be strictly followed

® Phasical and socisl distancing shall be maimtained in the stafl rooms, office srea and
oAl pisces of pubbc interclion

® HMq-qm,ummpmﬂm“ﬂtnu:u{ﬂﬂm-ﬂﬁml
iy be wtilired for ensducting clavses in view the salety snd secunty af the childnen and
Phivsical distance prologods

® Seats mayhe deaignated with adeguae divtance for teachers in the siaff room and sther
availabhe oo halls

®  The number of seats In the reception area maybe hmied with atleast 6 feer dinance
between them

C Emane _phuoiclhocsl diviancing in the ety amd eult poias of the
Shoals CollepesTiniversities,
- mmmmhmuminﬂwm
Visit of cutsiders should be sirictly prohibited
. Mﬂﬂlntmumm#mmuumﬂmwm
have muiliple gaies shall be dane ko wvosd overcromding.
. ﬂhhyhpm:'ﬂ;-g‘uhlmiwﬂphmmﬂﬂhlmm
maintaining physicalsocial disncing must be entured.
Drspley communication muierisls {info-graphics) ete on COVID-19 prevention in
dihmm-%hmlﬂrmmnmﬂ};
Nauﬂ:mmhﬁ-duﬂwmiﬁkhm
premives or an the entrvfexit gate pointa,
Mﬁhmlhmlm-ﬂmﬁmmmmﬂﬂ
wilels, in the Mid-Day-Meal disribation arews’ schoal Canteern wnd school entramce
poinis,
Thihnhmururhmﬁmnhudmumipmuhmm-hmn

point of the school during entry of the sudents and one tescher at the exii point during
the exit of the students.

o

" Mﬂlmuhmﬂﬂuﬁpmﬁﬂﬂmhﬂhdﬂmﬂﬂ
uﬂ-ﬂnuﬁ:ﬁﬂhﬁmﬁmﬁwﬂ:mﬂﬂhmhm
schoala Collzpes

® mmﬁummmmum WENFnE & mask and
semaitize them not 10 exchange mask with sthens s )

. hmurhhmntnuumw-dmﬂwllmtdiuhmh&g-ﬂ]

Studeras willing bo study from hame through online mode maybe sliowed i da 50,
& Atendence musi rol be enforced snd mum depend entirely oo parental consent.

E. Schooh/Colicges/Univeniiies events, mectings, eic,
s SchoolsCol ities should not enderak schoal
Collegerliniven £ iy everdtsCollege evenns

. m&mﬂhﬁﬂhrﬂwhmm

. Hﬂlﬁﬁrﬂﬂhmwhﬁcmhhmmm
mtu]h!hm-ﬂhhudnhnﬂmnrhmmuw
raaniaining physical distancing of mbeast 6.

F. Eormaton of differemt Tosk seams
mwummmmumﬂamrmmmu Emergersy cane

suppor/Response leamCeneral sunpon team Tor all stakeholders, hygiene impection ieam. enc
mmﬂmmmhmmmmmuTnm.hﬂmmm
mmmmm%nhwmmmmm} to take MrEgic and

EWE
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#  Sandlizniion of schoodColicpe imnapon shosild be done
duy- oncz before children hosnd the trarapon ssd srze afier

*  Driver and conducior should emione physical distance s all times alongwith siedens

* Il pasaible, thermad screening of sudents may be done by the bun contductor o the Bime
of their hasmding.

* Al conunulers arg bo vwens Tace cover'masky. SchoolCollege tmmpan puthority should
mol pernail students witheut masks and s per s possible provide thee wieh masks,

& Mo coriaing should be ihere In the windous of the schinlColiege bus. Preferably all
wimidnws shoubd be keps apen,

. Fnrﬁmﬂhi:ﬂhrm.lhMlmhmﬂhfﬂ“ﬁ'ﬂ‘ﬂlkhlhndihdl
Inchede temperabure petying at 24-30 degere Celsiva, elitive humidiy at 40-70% with
provision for intake of fresh air

*  Suadoms should be oricnied mol 10 touch surfaces unneorsernily

I
s Teacher miust ensure that studests ait ol allocased scat maentaining physical dilaszing

wnd wiearing face covars’ manks. Teachers 100 wear face masis

- lhmulwnﬁnrwhhlhulﬂzminnﬂlwmmlmmni‘mll
destance.

*  Students sheuld not share sny masrraal {iextbooks, aotehooks, pen, peneil, emser, Gin
box, waser banis, gic.) with each other

#  All the necessary beaming matzrial may be kepl in the clasinatm.

® Mo sharing of food smang sodents ssauld be slliwed

#  Charcrowding in washrooms should be dissoumnped :

s  For air conditioning within the school, CPWT rorms shall be fallowsd which jprescribm
hmrﬂﬂnﬂqnhwdmuﬁqﬁnc:mﬂlummmhhw
af $0-70% and prevision fof intake of fress it and cross ventilation

oo of mres where they are

Prixdgec el Bu Bag Tl b e AL @il AEleeTg B ar {1

s The sick student or the sick siafl vhould be placed
islated fram other,

s The nearest medical pentre should be contacted. N

s« A risk pascssment will be undertaken by the treating piyvicin. s

] Mnl'mi:uﬂl'ﬂuprmhumh:hmnpd'hpunmmuw _

s The school sethoritiesCollege showld coordinaie with the AEarcs Feslth czntredaint
Dirsctor of Healih Services, in case of emerpency.

" Allpmmnhnpd-iudtylhﬁﬂﬁnﬂ;mmpﬂmuﬁbmmuh

Faldoaed.

fic Guidelines bave been framed fo prepare for ressining the sarmal cookisg
::-:iﬁ of midday mﬂhﬂﬂuﬂqtﬁnhdrm-ﬂh:nurﬂ-ﬂu.
m.ﬂmmmwnmmhmmummum
mlmhqhﬂﬂ{milhﬂll}hﬂﬂlrm‘ﬂhmﬂh-u.ﬂ PRl e PLAS
PAL

mlmﬂrmMHmul‘Hﬂu

. -iuh.llhmwlﬂriwmhﬁﬂnﬂhnhnﬂwﬂﬂﬂnmﬂ
-hgci:?ﬂuﬁm-uw of the respestive schaals with regand
bﬂwﬁwﬁﬁﬂMEMMMhﬁumwﬂmﬁ.
Thermal scanaifg H b carried out al fhe esity schood
. : o Mﬂlfﬂmlmmmﬁlﬁ-mmw

" Thr{'vl:l-lim-nh'mﬂﬂlhﬂﬁr
schaal. W é
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“ * Wearing face nasks will be mandatiry dusing eleaning, washing. canting.

scrving of mpals
Handmade lace covers shold e washed dally.

* Nail polesh or anificial naits shoull nal be worn because they ean become foveign
A might compronmise vn fid snfity.

* Spatting and nose blowing showld be srictly probibied wishin the premises by CCH or
iy wther peran during scho] b

o The CCT shnald suear el covery mnil glines,

salets mocms in hiicben apd sioraee sacy,

®  The kitchen cum store place of cooking must be thoroughly cleancd and sanhised befors
24 hours of actual cocking afles re-opening of schoals. The Hendmasters of the fespective
szhools os well i the SMC are responalbie for the purpose.

*  The Mlovns of the kitches and the cooking top should be cleaned every day befeee and
fber 1 Fowad |s evsobopd.

*  The drainage system should be efMicient enough for disposs! of refuse

¢ Cleaning of wirnsils for cooking and serving.

*  The memils wsed for cooking and serving should be thovoughly washed. cheaned and
dried afier use.

*  Clean clohes shauld be used for wiping ustmstls, wiping hands and for cleaning surfaces

*  Leflosvens or crumbi (rmom plates and utensils showld be removed into dusthin and
properly disposed.

*  Adequaic waste disposal system should be amranged 5o that the risk of contaménating
food or the patable waier supply is elmisaed.

i e Ol Y TRTIADNEY BNG CIESHIAF N Sl =ra|) [l pulsE

® Use af lefi oul food graine, ail and far and condiments thould only be dome after careful
inspection of quality,

*  Vegetables, fruits and perishable food commodites should be tharuughly cleaned befors
e preferably with a combination of sl and haldi (ummeric),

Dyring cooking and serving of mid-dav meals,

Wherever possible, Litchen activilis must be performed maiminining sppropriste physical

distance

*  The cook cum helpers should use face covers, head covers during cooking and serving

*  The serving and dining areas should be thoroughly sanitized before serving.

*  The OCH while distributing the food should wear hand gloves and maintain kppropriate
distance from the school children.,

#  The school children should also wesr masks while food [s being served and s all times in

the dining aren except while eating/drinking.
#  Enwure thai students wadh their hands thoroaghly before snd afier eating.

L. SOFP regarding re-apening of Hestels

Residential hosiels in Class XAClass X1l and Firal year degree closses, final year degree and PG
ClassewSemesters im Universilies and Engineering Colleges have staned functioning w.e.f
692021 m per Gowi. order No. ASEDI2020P-111A127, daed 4572001 and the same will
continug wntll further order. A copy ol the said SOP is enclosed ax Anneture-A,

Thas SOF will come lmto effect from 17107202 end antil further anders,

e
(Dr. B. Kalyan varthy, |AS)
Principal Secretary to the Govi. of Assam

Education Department
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The PPS 1 Hlom'hle €, nm:" S
The MDD, XM, Asaaen

The MI), 854 Assaem

The Deputy Commissaoner | AllL Assam
THIHMMEllhﬂ-mﬂMuMmfmﬁﬂtﬁﬂlﬂﬂ
EM:I&MMMM1mFmMH‘

Db, Dhnpusr b 20

[ NI T SR Tepe—
= o .

12 ::HMIIH?I ¥ Besard of m_ Education Amsam [SIAAL Bamunimaniam
T

13 The Secretary, Assam Higher Secondary Educancn Council | AHSEC L Hamunimandam
Crrwabati-2],

14, Saff Officer 1o Chief Secreiary. Assam fior fasonsr of hind informatun

15 PS. 10 Hon'ble Muninter, Education, Assam, Duspear, Gioramhatil, for Lind apprasial of
the Hisn ' ble Mimiiter

It IS, o0 Hon'ble Advisor, Education. Assam. Dispur. Gusabatidn, for bind appracal of
the Hon e Advisor

ITP5 w Poncipal Secrriary, Educatesn Drparimers. for hind sppracsal of Pricipal
18P t0 Principal Secretary, fheshih & Family Welfare Depariment, for hind apprarsal of

B ————————————————————— =
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GOVERNMENT OF Assam
EDUCATION BEFARTMENT
PASFURR, GUWATTAT L 86

Hﬂ-ﬂ..'il'.ﬂlﬂﬂ':'hh.-lllf 127

"”"""‘“ﬂl“-lH-hiﬂ-:MtMlmmmwﬂniﬁﬂH“
:dnun.u Dpartomcen vide N AN DI ), datedd VACIETT, e (it in Sevomdary Tdweatmn
Peparimmont is herchy pheasesd fe iy thet the fusidintial schessts shomg with bente! facitity b allowed 10
Pumction cmly fir Clawa X1 s Sumion Sevvmudary Schesib, final yusr stwbonts of {egre Clicpes, find your PO
um-nhmu1.;1-.1..1mum.r.mm-ﬂ-ﬂmmu:nm-nmﬂ:
""""""II Pkiw friming the boiel and e fisllowing (haidlimes are in b followed i reapect of raidents

(A) GENTRAL GUIDELINES.

: HW‘HFWHHHI—HHHWIMTMM]MM
Soating halls eic , before pe-opening of (ol

Reparding Sanitization of Hosich, RA. Tent “HIMIMWHl

Supcrvising (WficersCeooka lekpon/Clcaners, etc., fill rosponvibility will rest with the Fesd of the

Inatensten

1 In menpet of sudents williag hm-.uwhmunﬁlllluﬂ..mﬂuunhﬂu-d
Fruem ther parents of the studcnts in weiting,

Degree Colicpes, final year P students of Univeruities and Technical nstitations whe will sty in
mu’lﬁlhﬁlhhm—!lﬁ'lm-luﬂitﬂh
Schonl UallopeA faiversitesTechnical institatbon kaaels

S, Stwdcnts will report 10 Hostel in 8 phased manner (Group wise). Groups® entry will be fined snd
Fimalized bry the Hesd of the Loatitation,

4. Sasying in hostel for sedents will mot be compulsory snd will depend entircly on parcatal comsent.
However, sfier joining in Hlovicl, sfondance b io be rogulardy mondioned,

7. Susdents will be sccomenodsicd in the dormitory in abonate beds Le by keeping onc bed vacant
umhmwmﬂ:hh-ﬂuﬂ:-hhﬂhﬁrhmlwﬁ
requircment. Peds which are nod b be cecupicd are io be properiy labelled.

8 Temporsry panitions may be crocied be scopanate inmutcybosnders, i required and fonible sdequate
distence hetween beds may be ensancd.

9, Fivaicalisecial distancing misst be maintained i all the times in hosich, Sipnage and mescaging &
prosminend places hould be easisred relating 1o COVID-1% precautions and protocals.

10 Alcmative space may be armanged b sctommiodaic diskmnis o casbls physical'sonisl drtancing.

1N, lmitial preforence for calling students 1o jom back bostels may be given i stadenis whi do soi kave
ey suippont il bome and also no facility for oaline education.

12. Scromming of cvery bosicl bomrder mecds 1o be done before they star staying sf the bosiel. Dnby
asymptomatic bosnders shall be allowed to stay in the bosicl

i3, Since sadenti may be coming from dilferend lecations by uxing peblic tamsporis such 5 bnes, tralns
wic., i i impoviani thal ey sbould minimine thew conkect and indcraction with oflers oo srrival st
ostel, and effectively, mabntain guarsnting gs per St T requirement. Thelr boalth status should be
mumitored during the poriod by the Head of the Instiution through engagoment of & Nodal Health
(M¥fger.

Itlhd“hﬂﬂhﬂhﬂmﬂﬁinﬂﬂﬂﬂhﬂmﬂhﬁ

s
15, Medacal leam should imspoct kischen and mess ot loksl once 8 weed o couire maindenance of hygienc.

I6. Capacity building of kostel stafl should he done on physicalvocial divancing norms, health and
by, clean snd nusritioes food, e, for bostcliers.

(B) BFECINGC GUIDELINES:

Fridscsl io be Follewsd in rase of debeciion of o s emne of COVID-1%

Varmark @ yonsn bfonchand for fsolation with for m b wmd bodlet, oo

Place ill studecnts or stafl in this room or sres wheee ey e isnlabed From others,

Prowide o maskTeoe pove? ) such ibing gs be'sheAbey s conminod by o docior

Immediaicly mim the nearcst medical faciliny (hospliabiclink) o call the Saate o disrict

. Aﬂlii-m-ﬂhMHhMpﬂuHiMMlﬂ
Hesponse  Teamfucaling physlelan) and sccondingly hartber sction b inftisted  regandimg
q managemeil of gass, hivhorthelr cimincis and nevd o dlslnfeciimn.

i o il

b, [sinfoction of the prembses o be tken up IF the persn Is/sne fousd positive.
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* 7. Vorneuspet i 0 case deteoied in bl fhe stadontstalT shall pot be sen

hﬂrﬂuwnrhmlhﬂ:muklmd cThi
lemhmﬁwm.nhnhmdwﬂh
w 1.
L Al protocols as sdviscd by Ministry of Healts and Family Welfan: showld be

1) PhyviealSocial distanrieg during distribatios of Mral

I :lmmuu&rwm-mkmhmtmuuﬁwmwwﬂ
istriberticon. sl msy be provided in multiple haiches

2 Wmmwkmhﬁﬁﬁhhhﬂlﬂumwﬂrz
allomed in the Kitchen crocpt minimum cxsential waff, Ciantiness of kilchen and (tx staff may

efmureil
3. Susggorod timing for having meals is to be ensured b avoid crowding.

0} Eniry of Cook & Mess! Kitchen Helpers in Heovels

. 1t shall be the responsability of Hostel administration related 40 Kitchen & Dining in eesurs that the
MesaKiichen stadl s not COVID peitive -

2. All Mesw/Kitchen ssaf! shall have 1o give 8 scl-declarution wilh regand o the health welincss of
sl their work in Hloscl.

1 wmm&gmurhmmmmhmﬂ out 5t the entry of the MeasKitchen 1o
choeck the The sy be rocorded on daily basis. :

4. mhmhmm‘fnmmmmudnhm" 40 seconds upon ceicring &
e kischion.

X hwﬂhmhﬂmmmﬁﬂﬂm
?ﬂ-ﬁ.uwh:wmmiMHmmHhrmwﬂd

& Spifting and nose biowing should be smicily prohibiicd withis the promises by MessKitchen staff
o amy other person daring bostel bours and espocially while handling food.

7. The Mess/Kitchen stalf should be provided adoquate and suitahlc glean protective apmn, and head
gear for covering hair and ghowes. It must be ensurcd that the MeswKitchen stafl a1 work, wear

clean protective ani bead eovening.

L) #mﬁummm:mmm-mhmqm
ﬂhm@nﬁhhﬁmﬂhﬂﬁﬂqﬁwmmhm
wsing tekephonc, Hand washing time shoubd be 8 minimmns scxmnds,

8. The kitchen cum storeiplace of cooking must be decp cleaned and sanitized bhefore 24 houes of
pcnual conkisg afer reopening of §losich.

10. The Kitchen shoubd be cleaned before the actul proparation asd cooking of food on dally basts.

1. The Doors of Kitchen and the conking fop should be cloascd every day befoee and ahier the food is
ki,

12 Ventilation syviem nateral wnd for mechanical incleding windows, exhaust fans cic. wherever
qﬂﬂ.mhm—tmﬂnuﬁmuhhm”ﬂh
clean arcas.

(E}  Serving of Meals

The serving snd dising mrca sbould slso be well mnitized belore and after food consamption,

The serving of meals b the Hostel Stodents may be dooe in & spread-cul marmer in batches w0
Fallow physicalisncial distancing nomi.

. However, in case the meaki are sorved in Llostel dining halls, clear markings should gubde the
Srodends i the seatieg arrangement.

The Cook and Helpes, whils ditribating the fond should wesr perunsl peoloclive aguipment weh
as hand ploves, fece muok, besd cover and shall maintain sppropriale distasce from the Hostel
Stadents

5, The Hostel studenty should also wear [sce eloth! masks while the food is being sorved and at all
times in the dining area cxcepl while eatingfdrnking

R P

Sd- [Dr. B. Kalyas Chalrsvarty, 1AS)
Prircipal Seoretary lo the Govi. of Assam
Education

Drepartment
Memo NoASEOL2020PL-ILN2T  -A Duaied, Disper the 4* September, 2031

-

oo

o
All Registrars of Univenities {State of Asxam)
The Deputy Commissiones (ALl Aszam
Thse Diirector of Information and Public Relations, request for wide pablicity.
The Director af Higher Education, Assam_ Kakilipara, Guwahati-19.
The Director of Secondary Fducation, Assun, Kahilipars, Guwabsdi-19.
The Dircctor of Elementary Education, Assam Kshilpar, CGuwabats-19,
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7. The Regional Dircctor, CHSI, Panjshari, Guwshati-TE1037.
8. The Depuly Commissioncr, Navodaya Vidyalaya Samiti, Reghonal
: Barik Point, Lachumicre, Shillong- V0. X
. The Inspector of Schools (A1), Assam, ; ,
110, The Scoretary, Haand of Sccnndary Hiueation Awam (ST1IA), Bamunimaidam,
11. The Seoretary, Axsam [igher Socondary Fabsscatiom Cisancil [ARISTCL
12. TS 1o Addl. Chiel Secrotary n Chicf Hrh::"'h:rms?.u 1-;:? M:ml:!
13, Saafl Officer b Chiel Soorctary, Assaen for favour - e Fait
14, TS, 1o Toa-hle Minter, Fibucation, Axam, Lispur, Guwahati-06, for kind appraisal

- i funl of the
|memmmgm.mm-.mlm.mm.mtmmn o
Ebon"hle Ministor of Siaic. ; i
ll.hﬁ.hih'hl:ﬁldﬂ.ﬁkﬂhnﬁmuhpﬂ,tmﬂ-ﬂ.mtidw :
“-F-S?i'lﬂ:ﬁdmr.hhmwndwwwhww

Il.p&h‘;ﬂﬂ'—iﬂﬁmlhﬁtFﬂh‘mw rdthdwiﬂlﬂ'w
Wﬁﬂ-.blq!l,ﬂnilﬁr

n.
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